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Statement giving the Details of Private Requisition properties in New Delhi. 

 
 

Allotment  of  Government  Land  in  New 

Delhi 

1958. SHRI RAM DEO BHANDARI : 

DR. NAUNITAL SINGH  : 

Will the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) what is the total area of Government 
land available in New Delh; for allotment; 

(b) what is the General Policy with respect 
to the allotment of Government land to private 
parties; and 

(c) whether Government propose to 
review the policy ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT   
(SHRI   M.   ARUNACHALAM) : 
(a) No Government land has been specifically 
earmarked for allotment in New Delhi at 
present. 

(b) However, allotment of land so ear-
marked for institutions of social, cultural, 
religious and charitable nature is made on 
recommendations of the screening committee 
constituted by the Ministry. Re-
commendations of Delhi Administration as 
well as Ministry concerned with the activities 
undertaken by the Institutions are taken into 
consideration in making the allotment. 

(c) There is no such proposal under 
consideration of the Government. 

 

 


